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the wold markst incroseed snd sxcess
production in axportingecuntries has contin-
ued. This hasled o adecline n international
prices.

{c) and @). No ‘diversion from coffee
cultivation to other casft crops has come to
Govemment's natice.

Funde'for Retrsnolied Textile
Workers

839. SHRI ANBARASU ERA: \V.ill the
Minister of TEXTILES be pleased to state:

(a) whether the Union Govemment
propose to set up a funds in addition to
Textile Workers' Rehabilitation Fund to re-
habilitate the retrenched textile workers of
sick units of National Textiles Corporation;

and .

(b)nso.mom&wnuumm
be set up and the number of wlrkers from
Tamil Nadu who are likely to be benefited by
t?

THE MINISTER OF STATE OF THE

MINISTRY OF TEXTILES (SHRI ASHOK

GEHLOT): (a) The Union Govemment have
set up the National Renewal Fund to reha-
bilitate workers including those of sick units
of National Textile Corporation.

(b) The position will become clear after
the guidelines for operating the National
Renewal Fund are finalised.

[ Translation]

Continents! Float Glass Project

840. SHRIPANKAJCHOWDHARY:
SHR1 BHAGWAN SHANKAR
RAWAT: ,
ACHARYA VISHWANATH
DAS SHASTRL: -

Willthe Minister of FINANCE be pleased
fo state:

(a) whether the re-appraisal process of
the Continental Float Glass Project, a joint
sector project of Uttar Pradesh has been
pending withthe Industrial Finance Corpora-
tion of India/industrial Development Bank of
India for a long time;

' (b) if 30, the reasons therefor; and

(c) the action taken or porposed to be
taken by the Government in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) and (b). According %o the infor-
mation furnished by the Industrial Finance
Corporation of India, the re—appraisal of the
Continental Float Glass Project has already
been completed by the financial institutions.
They are, however unable ® commit them-
selves 10 providing the necessary financial
assistance in the abssnce of resolution of
certain problems facing the project.

(c) The decision to finance individual
projects are taken by the financial institu-
tions and banks, based on their own com-
mercial judgment and are not taken by
Government.

Bridge over Yamuna near Nainl

841. SHRIPANKAJCHOWDHARY:
SHRI RAJVEER SINGH:
SHRI BHAGWAN SHANKAR
RAWAT:

Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) whether the proposal for construc-
tion of a new bridge over the Yamuna near
Naini on National Highway No. 27 in
Aliahabad district of Uttar Pradesh has been
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pending with the Union Govemment for a
long time; ,

(b) if so, the action taken therecn; and

{c) the funds proposed to be allocated
ior this project?

THE MINISTER .OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): {a) io (c;j. The
proposed bridge doas notfallon an National
Highways. The State Government are ie-
quired under the National Highway'7 Act to
enter into an agreement with the Certrai
Government for declaring the road as a

suitable urban link before construction of tize

bridge out of Central {unds can be taken up.

As the estimate for the project can be sanc-.

tioned only after such an agreement s en-
tered into, it is 100 early to indicate the
aliocation of iunds.

- Export of Foodgrg!ns

842. SHRI SIMON MARANDI: Will the
Minister of COMMERCE be pleased to
state:

. (a) whether several exporters are re-
sponsible for the increase in the prices of
Basmati Rice and paddy in Delhi and other
parts of the country;

(b) i so, the particular of these export-
ers; .

(c) the quauntity exported by them as
against the permitted quota during each of
the last three years:

(d) whether the Government have con-
ducted any enquiry about the quality of
goodgrains exported and irregularities com-
mitted by them; and

_ {e) il 80, the details thereof and, ¥ not,
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
M2AM KHURSHEED): (a) and (b). During the
pe..wu from 1st April, 1991 to 31st January,
1992, quantity of 180594 MTs of Basmati
rice valued at Rs. 285.41 crores have bean
exported as xgainst 1,83,580 MTs valued at
Rs. 214.78 crores during the corresponding
period of 1990-91. It would appear that the
increase in prices cannot be attributed io
exports solely. ’

(c) There is no quota for Basmati rice.
Hence questior of quantity exported by
exporters as against ihe permitted quota
during each of the 11t three years, does not
arnse.

(d) and (e). In respect of agriculturai
itams, whese exporter produces a firn letter
from the overseas buyer stating thut the
overseas buyer dogs not want creshipment
inspaction from any offici= Indian inspection
£ vencies, the condition cf pieshipment in-
ssection has been dispeiised with, with ef-
tect from 30th Sept., 1991. Barring such a
case. the quality of Basmatirice is evaluated
during the export inspection Marketing and
Inspection/Export Inspection Council and
export is allowed if the quality conforms to
the specified standard laic down for Basmati
rice.

Hike in D.T.C. Bus Fares

843. SHRIRAM BADAN:
DR. LAL BAHADUR RAWAL:
SHRI MUMTAZ ANSARI:
SHRI TARA CHAND KHAN-
DELWAL:
SHR! SHRAVAN KUMAR
PATEL:

Will the Minister of SURFACE TRANS-
PORT be pleased to state:

« (a) whether the fares.of D.T.C. buses
have been increased recently;





